DETEL  LIRGTaa il by, wy 25, .1 97
PULLETTIE BPART--13%
(General information relating to ~.g.odawove & other matters)
Wednesday, August 31, 1994/Bh -dvo “ad lu, 1916 (Saka)

No.117

Election of a Member tc Serv= a3 a
Member of the Board »f Divecors of
the Delhi Transport Corporation.

Hon'ble Members are informed that Dr. Gian Chand,M.L.A.,
has been declared elected »: the represcentativ: of “he Delhi
Vidhan Sabha to serve on the Board of Directors of the Delhi
Transport Corporation, under clausc (ii) of sub-rule (¢) of
Rule 3 of the Delhi Transport Corporation (Board of Directors),
Rules, 1984,
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